FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF MEGAA BAKERS

PRIVATE LIMITED
SI. No. PARTICULARS DETAILS
1. Name of corporate debtor MEGAA BAKERS PRIVATE LIMITED
Date of incorporation of corporate debtor 06.10.2005

3. Authority under which corporate debtor is ROC -~ Himachal Pradesh

incorporated/registered

4. Corporate Identity No. of corporate debtor U15410HP2005PTC029044

5. Address of the registered office and principal ;/:;lglée}ITahllwal’ Distt. Uina, HLF Himachal
office (if any) of corporate debtor

6. Date of closure of Insolvency Resolution Process 05.06.2025

7. Liquidation commencement date of corporate 05.06.2025 (Order received on 06.06.2025)
debtor

8. | Name and registration number of the insolvency MANOHAR SUMAN

professional acting as liquidator Reg. No. IBBI/IPA-003/00393/2021-
2022/14003

Flat No. 401 GH-28A, Sector 20, Panchkula -

134117, Haryana
E-mail: manoharsuman10@gmail.com

3rd Floor, Plot No. D-190, Industrial Area,

. L. Phase 8B, Sector-74, SAS Nagar Mohali -
correspondence with the liquidator 160071, Punjab

9. Address and e-mail of the liquidator, as
registered with theBoard

10. | Address and e-mail to be used for

Email: ligmegaabakers@gmail.com
11. | Last date for submission of claims 05.07.2025

Notice is hereby given that the Hon’ble National Company Law Tribunal, Chandigarh bench has ordered the
commencement of Liquidation of the MEGAA BAKERS PRIVATE LIMITED on 05.06.2025.

The stakeholders of MEGAA BAKERS PRIVATE LIMITED are hereby called upon to submit their claims
with proof on or before 05.07.2025 to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

[In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by a
stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to be submitted
under Section 38.]

Sd/-

Manohar Suman

Liquidator

Registration No: IBBI/IPA-003/00393/2021-2022/14003

Flat No. 401 GH-28A, Sector 20, Panchkula, Haryana, 134117

Mobile: - 8847226162
Date : 08.06.2025
Place: Panchkula




s PUBLIC ANNOUNCEMENT s
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF MEGAA BAKERS PRlVATE LIMITED

SNof  PARTICULARS DETAILS
1 IName of Corporate Debtor MEGAA BAKERS PRIVATE LIMITED

2. |Date of Incorporation of Corporate Debtor | 06.10.2005

3. Authority under WhiCh corporate debtor is ROC - Himachal Pradesh
incorporated/ registered

Corporate Identity No. of corporate debtor { U15410HP2005PTC029044

Address of the Registered Office and Village Tahliwal, District Una,
Principal Office (if Any) of Corporate Debtor  Himachal Pradesh.

6. |Date of Closure of Insolvency Resolution Process { 05.06.2025

7 |Liquidation Commencement Date of 05.06.2025
Corporate Debtor (Order received on 06.06.2025)
8. |Name and registration number of the MANOHAR SUMAN

insolvency professional acting as liquidator {Reg. No.
IBBI/IPA-003/00393/2021-2022/14003

| 9. |Address and e-mail of the of the liquidator, | Flat No. 401, GH-28A, Sector 20,

as registered with the board Panchkula -134117, Haryana
| E-mail: manoharsuman10@gmail.com
10. |Address and e-mail to be used for 3rd Floor, Plot No. D-190, Industrial
correspondence with the liquidator Area, Phase 8B, Sector-74, SAS Nagar

Mohali -160071, Punjab
Email: ligmegaabakers@gmail.com

11. |Last Date for Submission of Claims 05.07.2025

Notice is hereby given that the Hon’ble National Company Law Tribunal, Chandigarh
bench has ordered the commencement of Liquidation of the MEGAA BAKERS
PRIVATE LIMITED on 05.06.2025.

The stakeholders of MEGAA BAKERS PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 05.07.2025 to the liquidator at the address
mentioned againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with the proof in person, by post or by electronic
means.

Submission of false or misleading proof of claims shall attract penalties.

[In case a stakeholder does not submit its claims during the liquidation process,
the claims submitted by a stakeholder during the corporate insolvency
resolution process under the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall
be deemed to be submitted under Section 38.] Sd/-

Manohar Suman
Liquidator

Registration No: IBBI/IPA-003/00393/2021-2022/14003
Date: 07.06.2025 Flat No. 401 GH-28A, Sector 20, Panchkula, Haryana, 134117
Place: Panchkula Mobile: - 8847226162
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For Shreyans Industries Limited

Parminder Singh

Date: 07.06.2025 Company Secretary
Place: Ludhiana ACS 43115

\REQMatlor\s, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF MEGAA BAKERS PRIVATE LIMITED
SHo]  PARTICULARS DETAILS

1, {Name of Corporale Debtor MEGAA BAKERS PRIVATE LIMITED
2. { Date of Incorporation of Carporate Debilor § 06.10.2005

—

’ FORM B
PUBLIC ANNOUNCEMENT i
(Regulation 12 of the insolvency and Bankruplcy Board of India (Liquidation Process)} &

Auhorly Under which carporate Gebior s
incorporated! registered

ROC - Himachal Pradesh

Corporate Idently No. of corporate debtor

U15410HP2005PTC029044

Adiess of e Registered Offce 310
Principal Ofice (i Any) ulCarwa 2 Deblor

Vilage Tahliwal, District Una,
Himachal Pradesh.

5. {Deke 05062025

7. {Ukuiation Commencamerl D318 o~~~ ] 05,06.2025
Corporale Deblor (Order received on 06.06.2025)

8. {Name and registration rumber of e JMAN OHAR SUMAN
insolvency professional acting as fiquidator iReg.

IBBMPA~BDJ’Da&?JrZD’Z\-ZOHUtDOB

5. {Address and e-mail of (e of the hquidator, Flal NG, 401, GH-28A, Sector 20,

as registered with the board Eanchluls- 13411, Fanyra

10@gmal.com
w Floor Piol No, D-190, Industial
Area, Phase 9B, Sector-74, SAS Nagar
Mohali -160071, Punjab

Email: lgmegaabakers@gmail.com
05.07.2025

Nolice is hereby gven that the Hon bz Natonal Company Law 17bun, Chandigarh
bench has ordered the commencement of Liquidafion of the MEGAA BAKERS:
PRIVATE LIMITED on 05.05.2025.

The stakehclders of MEGAA BAKERS PRIVATE LIMITED are hereby called upon to
submil their laims with proaf on of belcre 05.07.2025 to the iquidalor at he address
menfioncd againsttem No.10.

The i daims wilh proof by elect nly. Al
nmer :vedmlsmay subimil the claims with the proof in person, by past or by electronic:

0. |[Address and e-mail 1o be used for
comespondence with the fiquidator

11, {Las! Date for Submission of Claims

[incass itts claims d

resolulion process under the Insolvency and Bankruplcy Bﬂ:ud of Indm
Pr for Corporate 2016, shall:
be deemed to be submitted under Section 38.]

Date: 07,06.2025
! Place; Panchkua

oe @

Sdl-

Manohar Suman

Liguidalor

Regisiration No; IBBI/IPA-003/00383/2021-2022/14003.

the claims submitted by a stakeholder dunng the corporate insalvency] $id

FlatNo, 401 GH- -28A, Sector 20, Panchkula, Karyana, 134117 :
Mobile: - 8847226162
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CLASSIFIED AD DEPOT (CAD)

Book classified ads at your nearest-Express

Group’s authorised Classified Ad Depots

EAST
PATPARGANJ : CHAVI ADVERTISERS, Ph.: 9899701024,
22090987, 22235837, PREET VIHAR : AD BRIDGE COMMU-
NICATION, Ph.: 9810029747, 42421234, 22017210,
SHAKARPUR : PARICHAY ADVERTISING & MARKETING,
Ph.: 9350309830, 22519890, 22549890

JANAKPURI : TRIMURTI ADVERTISERS, Ph. 9810234206,
25530307, KAROL BAGH (REGHARPURA) : K R ADVERTIS-
ERS, Ph.: 9810316615, 9310316618, 41547697, KARAM-
PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.:
9310333777, 9211333777, 9810883377, NEW MOTI
NAGAR : MITTAL ADVERTISING, Ph. 25176183,
9810538183, 9555945923, MOTI NAGAR : UMA ADVER-
TISERS, Ph. 9312272149, 8300276797, RAMESH NAGAR :
POSITIVE ADS, Ph.: 9891195327, 9310006777, 65418908,
TILAK NAGAR : SHIVA ADVERTISERS, Pn.. 9891461543,
25980670, 20518836, VIKAS PURI : AAKAR ADVT. MEDIA
Ph. 9810401352, 9015907873, 9268796133

GENTRAL

CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET-
NG, Ph. 9810145272, 23912577, 23928577, CONNAUGHT
PLACE : HARI OM ADVERTISING COMPANY Ph.
9811505181, 43751196

NORTH

TIS HAZARI COURT : SAI ADVERTISING, Ph.. 9811117748
KINGWAY CAMP : SHAGUN ADVERTISING, Ph.
9818509505, 27458589, PATEL CHEST (OPP. MORRIS
NAGAR POLICE STATION) : MAHAN ADVERTISING & MAR-
KETING, Ph.: 9350304609, 7042590693, PITAMPURA
(PRASHANT VIHAR) : PAAVAN ADVERTISER Ph.
9311564460, 9311268839, 47057929

SOUTH

CHATTARPUR : A & M MEDIA ADVERTISING, Ph.:
9811602901, 65181100, 26301008, KALKAJI = ADWIN
ADVERTISING, Ph.: 9811111825, 41605536, 26462690,
MALVIYA NAGAR : POOJA ADVERTISING & MARKETING
SERVICE, Ph.: 9891081700, 24331091, 46568366, YUSUF
SARAL : TANEJA ADVERTISEMENT & MARKETING Ph.
9810843218, 26561814, 26510090

FARIDABAD (NEELAM FLYOVER) : AID TIME (INDIA) }
ADVERTISING, Ph.: 9811195834, 0129-2412798, 2434654,

FARIDABAD (NIT, KALYAN SINGH CHOWK) : PULSE
ADVERTISING, Ph.. 9818078183, 9811502088, 0129-
4166498, FARIDABAD : SURAJ ADVERTISING & MARKET-
ING, Ph. 9810680954, 9953526661, GURGAON : SAMBOD-
HI MEDIA PVT. LTD,, Ph. 0124-4065447, 9711217174,
9910633399, GURGAON : AD MEDIA ADVERTISING & PR,
Ph. 9873804580, NOIDA (SEC. 29) : RDX ADVERTISING,
Ph.: 9899268321, 0120-4315917, NOIDA (SEC. 65) : SRI
SAI MEDIA, Ph. 0120-4216117, NOIDA (SEC. 56) : JAI
LAKSHMI ADVERTISERS, Ph.. 9873807457, 9911911719
GHAZIABAD (HAPUR ROAD TIRAHA, NR GURUDWARR) :
TIRUPATI BALAJI ADVERTISING & MARKETING,
Ph... 9818373200, 8130640000, 0120-4561000

EDUCATION (IAS & PMT ACADEMIES)

| FRIENDS PUBLICITY SERVICE 23287653, 3276901, 5212008155 }
For GAD enquiris please contact: =~ ===
ROHIT JOSHI 9818505347, ABHINAY GUPTA 991003501
Forbooking classified ads, please contact 0F-23702148, -
0120-6651215, E-mail . delhi classifieds@axpressindiacom’

%:?Q . Chandigarh
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